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CENTRAL AQMINISTRATIVE TRIBUNAL ALL:AHABAD BEN:H 

ALLAHABAQ. 

Allahabad this the ~ ,. day of 

Hon' ble Mr. J\tstice B.C. Saksena. Vice-Chairman, 
Hon• ble Mr. s. Das Guota. Administrative- Member. --

1. Original Application no. 260 of 1992. 

I 

Shiv Narayan Pateriya, S/o Shri R.R. Pateriya, F/o 3an­
dhi Nagar, Nai Basti, near Plaice Chowki, Lalitpur. 

I : .. 
i. Union of 

Railway, 

• • • Applicant. 

~rsus 

India through General Manager, Central 
Bombay, Vf. 

11. Chairman, Railway Service Commission (now known 
as Railway Recruitment Board), Bombay Central, 
Bombay. 

iii. Divisional Railway Manager, Central Railway, Jhansi. 

• • • Respondents 

Alongwith 

~· Original A@plication no. 261 of 1992· 

Ghanshyam Dass Chaurasiya, s/o Shri H. Chaurasiya, 
R/o 9, Ganesh Bazar, Jhansi. 

1. 

• • • Applicant. 

Versus 
Union of India through General Manager, Central 
Railwa y, Bomba yyT. 

ii. Chairman, Railway Service Commission fKnown as 
Railway Recruitment Board now), Bombay Central, 
Bombay. 

• • ~ Respondents. 

~· Original Application no. 262 of 1992. 

Ramashanker Tr ipathi, S/o Sr i H.L. Tripathi, R/o 4, 
Suje khan Khirki, J hansi. 

i. 

• • • App li e ant 

Vergus 

LJnj O f! of 1 ndia t h;•)'J Jh Gene>.!" c) 1 Man a.::;e r , centra l 
H.a i. l wav, .Bombay Vf f! 

I 

• 

..... 
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ii. Chairman, Railway Service Convnission (now known 
as Railway Recruitment Board), Bombay Cenatral, 
Bombay. 

iii. Divisional Railway Manager, Central Railway, 
Jhansi. 

••• Respondents • 

~. Original Application no. 263 ot ~~~l. 

Ram Kumar HaYdeo, Slo Sri sitaram Namdeo, R/o 474 near 
Bihari ji ka Mandir, Sabina Cantt, District Jahnsi. 

• • • App lie ant. 

Vers.us 
I 

1. Union of India through General Manager, Central 
Railway, Bombay VT. 

ii. Chairman, Railway Service Commission (now known 
as Railway Recruitment Board), Bombay .Central, 
Bombay. 

• • •• Respondent s • 

~· Original Application no. 264 of 1992. 

Rakesh Kumar Srivastava, S/o Sri V.P. Srivastava, R/o 
Behind Normel School, Gooler Naka, Banda. 

• • • Applicant. 

versus 

i. Uni on of India, through General Manager, Central 
Railway, Bombay VT. 

ii. Chairman, Railwa y Service Commissi ~n ( now known 
as Rai lwa y Recrui t roo nt Board) , Bom'::>ay Ce ntral, 
Bombay VT . 

iii. Divisional Rai lway Manager, Central Railway, Jhansi • 

••• Re sp oneents. 

~. Origina l App lication no. 265 of 199 2 . 

Km. AH:ka Wa kankar, 0/ o Shri V. G. \'!a '..( ankar, P./ o 49 
Nars ingh Rao Tor iya , Jhansi. 

- • • • Ap ;:> 1 i c: ant 

Versus 

i. Uni on of l nd i a Thro h r - 1 c t l Og ~ ne r a Mana ger, e n ra 
\ .... ~/-
~\.. 

-, 

--

I' .. 

' 
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Railway, Bombay VT • 

. . 
11. Chairman, Railway service Commission (now known 

as Railway Recruitment Board), Bombay Central, 
Bombay. 

• • ! ••• Respondents. 
• • 

f. Original Application no. 266 of 1992. 

Dilip Kumar Agarwal, Slo S~i N.C. Agarwal, R/o 45, 
,.. t ..a.. , ... - - TL.. - ..._ - 4 
wllci&.W.&.yaua 11 -.~uou.::» ... • 

• • • Applicant • 

versss 

i. Uni~n of India through General Manager, Central 
Railway, Bombay VT. 

ii. Chairman, Railway Service Commission (now known as 
Railway Recruitment Board), Bombay Central, Bombay. 

I 
iii. Divisional Railway Manager, Central Railway Jhansi. 

• • • Respondents • 

Avdhesh Kumar Vaidh, slo Shri u.s. Vaidh, Rio 131 
Devri Mohalla, Ranipur, District, Jhansi • 

• • • Applicant • 

versus 

i. Uni on of India through General Manager, Central 
Railway, Bombay VT. 

ii. Chairman, Railway service Commission (no~ known 
a~ Railway Recruitroont Board), Bombay Central, 
Bombay. 

• •• Respondents. 

9• Original Applic ati onno . 268 of 1992 . 

Satya Prakash Dubey, S/o Sri B.P. Dubey, C/o Bundelkhand 
Medical Stores, Nariya Bazar, Jhansi. 

i. 

. - -. 

Versus 

Union of India through General Manager, Centra l 
•>ailway. Bombay VI". 

,_; :1.l irr;:a .l , Rai h :..:.> ;:,<? rvic~ Com•nis si '"'n 'n::-·:: !U IOY!rl 
·J S Ra1lway Re c r ul t f:)? nt !:3 oc3rd), Bom'J ay'centr a l, 
3')J-:lbay . 

• t • • • 4/-

• 
• 

4 

£; I 
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~ 

tO. Original Application no. 269 of 1992 

Sripa1 Singh, slo Shri Rajjan Singh, Rio Post and Village 
Chirhul, Distt. Etawah (U.P.}. 

• • • Applicant. 

~rsus 

i. union of India through General Manager Central 
Raulway, Bombay VT. 

ii. Chairman, Railway Service Commission (now known 
as Railway Recruitment Board), Bombay Central, 
Bombay. 

iii. Divisional Railway Manager, Central Railway, Jhansi. 

• • • .Respondents, 

lf. Original Application no. 270 of 1992, 

Rajesh Kumar Srivastava, 5/o Sbri I.D. Srivastava, R/o 
86 Chandra Shekhar Azad, Ganesh Bazar, JhaDsi. 

• • • App lie ant • 

Versus 

i. Union of India through General Manager, Central 
Railway, Bombay VT. 

ii. Chairman, Railway Service Commission (now known 
as Railway Recruitment Board), Bombay Central, 
Bombay. 

iii. Divisional Railway Manager, Central Railway, 
Jhansi. 

• • • Respondents • 

Orig1ngal P~plication no. 271 of 1992. 

Prakash Lodhi, S/o Shri Brish Bhan Lodhi, R/o Gram and 
Post Bhamboisir, Tehsil Talbehat, Distt. Jhansi. 

• l • 

ii . 

• • • Applicant. 

Versus 

~~~~ r:-· r. of India thr oagh General Manager, Central 
• •" *- \: :.. 1 i - m· ), / vr. 

Ch 2 .1r2n ~ n il,~ay Service Commissi~n (now known 
as Rui lVv..:1Y Recruit rront Board) , Bombay Central. 
Bow.b,, , .. 

\ 
;~\.- ..... 5/-

-, 

' 

• 
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iii. Divisional Railway Manager, Central Railway, 
Jhan51. 

• • • Respondents • 

• 
~iginal Application no. 272 of 1992. _ --

Jai Prakash Mishra, S/o Shri Madan Mohan Lal Mishr•, Rle 
n' n~- .... aC... Th !>nei O.Lt A.J o.~o. a~ ••t .., , • ._. . . ...,_ • 

I 

• • • Applicant • 

versus 

i. Union of India through General Manager, Central 
Railway, Bombay VT. 

ii. Chairman, Railway service Commission (now known 
·as Railway Recruitment Board), Bombay Central, 
Bombay. 

iii. Divisi9nal Railway Manager, Central Ra.ilway, 
Jhansi. 

••• Resp<ndents • 

14. Original Application no. 273 of 1992. 

Sayyed Aizaj Mohammad, Slo Shri S.l. Mohammad, R/o 
682/6, Tondon Compund, Civil lines, Jhansi. 

• 
~. 

• • • App licant • 

versus 

Union of lrdi. a through General Manager, C~ ntral 
Railway, Bombay VT • 

ii. Chairman, Railway Service Commission,(now known 
as Railway Recruitment Board), Bombay Central, 
Bombay . 

iii. Divis i onal Railway Manager , Central Rai lwa y, 
Jhansi. 

• • • Respondents • 

1~. Original Applicat ion no. 274 of 1992. 

&Qe pak Babu Rawat, S/o S hr i R.N. Rawat, R/ o 83 Chhatra­
sa l pura , Lalit pur ( U. P .). 

• • • App lie ant. 

VE-rsus 

i • '-'nion of. India thr ougn Gener al Manag.: r , Central 
R ail~ay , Bombay VT . 

.,. 
• 

• •.. 6/-

--

• 
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II 6 II 
ii. Chairman, Railway Service Commission (now known 

as Railway Recruitment Board), Bombay Central, 
Bombay. 

iii. Divisional Railway M•nager, central Railtray, 
Jhansi. 

, ••• Respondents • 
-

16.· Oritginal Application no. 27, of 1992. 

Santosh Kumar Sharma, S/o Shri B. Sharma, R/o 155/20, 
Subhash Pura, Lalitpur ( U.P.) 

• • • Applicant • 

versus 

i. Union of India through General Manager, Central 
Railway, Bombay VT. 

ii. Chairman, Railway Service Commission ()now known 
as Railway Recuritment Board), Bombay Central, 
Bombay. · 

iii. Divisional Railway Manager, Central Rai~ ay, 
Jhansi. . 

• • • Respondentsl 

1,. Original Applic ation no. 276 of 1992. 

Mahesh Chandra Sharma, S/o Shri R.o. Sharma, R/o 241 
Outs ide Datia Gate, Be hind Home Guard Training Cente~ 
Jhansi. 

• 
l.e 

• • • App lie ant • 

Versus 

Union of India through General Manager, Central 
Railway, Bombay VI. 

ii. Chairman, Railway Re cruitment Board (Priviously 
kn:~n as Rai lway Service Commission), Bombay 
Certral , Bombay . 

• • • Respondents. 

l~. Or i ginal App lic ~t ion no. 277 of 1992. 

R. s . Ur dha yaya . S/o Sri H.s. updhayaya, R/o ' Railway Qr. 
n o . G-C l::>cK , Agr a Cantt. 

• • • Applicant . 

vers us 
. 
..:. . ' • - il "~ 1 . ... , • ~ 1 ~ • nc ! a through Genera 1 Cer.t r ..:;.: 

• •• 

• • 
I . 

4 

--c; 

. -

I • 
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Railway , Bombay VT • 

Chairman Railway Service Commission (now known 
as Railway Recruit•nt Board) • BOIIbaJ~otral, 
Bombay. 

Divisional R~ilwar Manager~ Central Railwat, 
Jhansi. . ... - --

• • • Respondents. 

1,. ~iginal Application no. 

Om Prakash Rai, S/o Shri P.P. 
Lodge, Manick Chowk, Jhansi. 

278 of 1992. 

Rai, Rio (CIO) Bhatriya . 
I 

1. 

ii. 

iii. 

. 

• • • Applicant • 

Versus 

Union of India through General Manager, Central 
Railway, Bombay VT. 

Chairman, Railway service Commission (now known 
as Railway Recruitment Board), 0 ombay central, 
.Bombay. · 

Divisional Railway Manager, Central RaiMray, 
Jhansi. 

• •• Respondents • 

l.O. Original Application oo. 279 of 1992· 

Ajai Kumar Upadhayaya, S/o Sri B.L. updhayaya, R/o 18Z/1 
Barubhondela, Jhansi. 

• • • Applicant • 

versus 

i. Uni 'Jn of India through General Manager, Central 
Rai lway, Bombay VT. 

ii. Chairman Railway Service Comm i ss ion {n~ known 
as Rai:Way Recruitment Board), Bombay Central 
Bombay. 

iii. Divis~onal Rallway Manager, Central Railway, 
Jhans i. 

• •• • Respondents • 

2f. Original Application no. 280 of 1992 . 

P. .:: r. S .. ,,_'!r'f.' Ahirwar, S/o Shri Tamhe, R/o Gram Bu-.: ai P(st 
L ohag rt V~a Kouc h, Oi stt. Jhans i. 

Ve r s 'Jc: 

, ~ • . ..... 

• • • Applicant 

\ 
~ . . .. a ' .... 

• 

-
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i. Union of India through General Manager, Central 
Railway, B~mbay VT. 

ii. Chairman, Railway Service Commission (now known 
as Railway Recruitment Board), Bombay Central, 
Bombay. 

iii. Divisional Railway Manager, Central Railway, 
Jhansi. . , · -

••• Respondents • 

22.. Original Af)plication no. 281 of 1992. 

Mahendra Kumar Tripathi, Slo Shri B.D. Tripathi, Rio 
30512, Jhokan Bagh, Jhansi. , 

i. 

• • • Applicant • 

versus 

Union of India through General Manager, Central 
Railway, Bombay VT. 

ii. Chairman, Railway Service Commission (now known 
as Railway Recruitment Board), Bombay, Central 

Bombay. · 

iii. Divisional Railway Manager, Central Railway, 
Jhansi. 

• • • Respondents • 

z3. Original application no. 424 of 1992. 

Rajesh Chandra Tripathi, Slo Shri A.S. Tripathi, Rio 
Kaloo Kuwan, Tinwari Road, Banda. 

• • • Applic ant. 

Versus 

i. Union of India through General Manager, Central 
Railway , Bombay VT. 

i j • Ch.:.ir man , ha i lway service Commission (no~ known 
as Ra 1lwa~' Recuritment Board), Bombay Centra l, 
Bombay. 

iii. Divisional RailwaJ Manager, Central Railway, Jhansi. 

• • • Hespondents. 

2~ . Oi iginal Application n0 . 4?5 of 1992 • 
..... 

Rakesh Kumar Awasthi, S/o Shri L.s. Awasthi , R/o 76 
fJ ;, s :.:-=: ~ , T~w.r a Ba 3c1r , Jhans i. 

' . 
' ' # ,_\~) }) .L l., l •• • 

\ 
•... . 9/-

l 

I 

I 

I· 
I 

I 

.. 

. 
:. 
' 

,. 
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versus 

' n of India through General ~nager, Central 
way, Bombay vr. 
~man, Railway Serv~e Commission (now knonw 
a ilway Recruitment Board), Bombay Central, 
~Y· , 

. , .. 
s ional Rai~ay Manager; Central Railway, 
~ i .J>-· 

••• Respondents. 

~nal Application no. 428 of 1<192. 

Khan, S/o Shri N.U. Khan, R/o Deen Dayal Nagar 
Building Material, Nandanpura, Sipri Bazar, 

• • • APP lie ant. 

Versus 

n of India through General Manager, Central 
way, Bombay Vf. 

rman, Railway Recruitment Board · (Previously 
1w as Raitlway service Commi s sion), Bombay 
. ra l, B-::>mbay. 

~ siona l Ra ilway Manager , Cent r al Railwa y, 
-: s i . 

• • • Re spondents • 

l inal App lication no. 429 of 1992. 

Jr Awast hi, S/ o Shr i R .R . 1\wast hi, R/o Mohalla 
, . 0 . Ta l behat , Distt. La litpur ( U.P.). 

• • • Applicant. 

ver s us 

·>n of lndia t hr ::> ugh Ge ne r a l Manager, Central 
_·:. a y ' tso:noa y vr . 
i r man, Railwa y service Commis sion (now known 
a ai l wa y RecDuitment Board), Bombay Central 
bay . 

i s i onal Railwa y Manager, Central Railwa y, 
ns i. 

• • • Resp ondent s . 

••••••• 10/-

' 

• 



• 

. ' 

I 

t 

1. 

11. 

iii. 

---

II e // 

Union of India through General Manager. Central 
Railway, Bombay VT. . 

. 
Chairman. Rai lwai service Commission (now known 
as Railway Recru tment Board) • Bombay central, 
Bombay. . t · · ~. 

) . . 
Divisional Railway Manage , 
.Jhansi•·· -. _ _ - -- . -- --

• • • Respondents. 

2!.~ Original 4\f)plication no. 281 of 1992. 

Mahendra Kumar Tripathi, S/o Shri B.D. Tripathi, R/o 
305/2, Jhokan Bagh. Jhansi. . 

i; 

••• Applicant • 

~rsus 

. 
Union of India through General Manager, Central 
Railway, Bombay Vf • 

ii. Chairman, Railway Service Commission (now known 
as Railway Recruitment Board), Bombay, Central 

Bombay. · 

iii. Divisional Railway Manager, Central Railway, 
Jhansi. 

••• Respondents. 

ZS· Original &pplication no. 424 of !992. 

Rajesh Chandra Tripathi, S/o Shri A.s. Tripathi, R/o 
Kaloo Kuwan, Tinwari Road, Banda. 

• • • App lie ant • 

Versus 
• 

i. Union of India through General Manager, Central 
Railway, Bombay VT. 

ii. Chairman, Railway service Commission (now known 
as Railway Rec uritment Board), Bombay Central, 
Bombay. 

iii. Divisional RailwaJ Manager, Central Railway, Jhansi. 

• • • ~espondents. 

24t. Origindl Application no. 425 of !992 • 
..,; 

Rakesh Kumar Awasthi, S/ o Shri L.s. Awasthi, R/o 76 
Jlas uJeo , "Bara B3zar , Jhans i. 

• • • Applic ant • 

. .... 9,'-

• 

• 

• 

t • 
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' 

f 

• 
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2J. Original Application no. 916 of 1992 

Madhuker Deo Pandey, S/o Shri R. Pandey, B/o Post 
Baldeo, Distt. Mathura ( U.P.) • 

• • • APP lie ant • 

V'trsus 
. l . • • 

' ,. 
i. Union of- I-ndia through General Manager, ~eentral 

Railway, Bombay VT. 

ii. Chairman, Railway neci.uitu-.;nt !!Oard (PrAviously 
known as Railway Service Commission), Bombay 
Central, Bombay. 

iii. Divisional Railway Manager, Central Railway, 
Jhansi. 

• ·•• Respondents • 
• 

28· Original Application no. 918 of 1992· 

Rajendra Kumar Srivatava, S/o Shri v.s. Srivastava, R/o 
554/7, Chitra Gupt Bhawan, Adarsh Nagar, Sipri Bazar, 
Jhansi. 

• • • _App lie ant. 

versus 

i. Union of India through General Manager, Central 
Railway, Bombay VT. 

ii. Chairman, Railway Recruitment Board, Bombay, Cen­
tral (previously ·known as Railway Service 
Conmission) • 

iii. Divisional Railway Manager, Central Railway, 
Jhansi. 

• • • Respondents. 

~· Original Application no. 920 of 1992. 

Ram Gopal Rai, S/o Shri B.L. Rai, R/o '29 Ramlila Maidan, 
Sabina, Distt. Jhansi. 

••• Applicant 

Ve~us 

i. Union of India through Gene r a l Manager, Central 
Railway, Bombay VT. 

ii. ~~ :irman, Railway Recruitment Board (Previously 
knowa as Railway Service Commission), Bombay 
Ce ntral 

• • • 

. 
4 

App licant. 

••••• 11/-

__ .. .. 
- I 

• 
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iii. Divisional Railway Manager, Central Railway, 

Jhansi • 

• • • Respondents. 

J&• Original Application no. 922 of 1992 

Pankaj Kumar Gupta, Slo Shri s.B. Singhal, Rio Rly. 
Qr. No. MB 178-A, Station Road, Agra Cantt. 

, -
••• APplicant. 

versus 

i. U0i0n of India through General Manager, Central 
Railway, Bombay VT. 

ii. Chairman, Railwa1 Recruitrrent Board (previously 
known as Railway Service Commission), Bombay 
Central. 

iii. Divisional Railway Manager, Central Railway, 
Jhansi. 

• • • Respondents. 

3~ ; Original Application no. 923 of 1992 

Pradeep Kumar, S/o Shri P. Narayan, R/o house no. 475 
near Bihari J~ Ka Temple, Babina , Jhansi. 

• • • App lie ant. 

Versus 

i. Union of India through General Manager, Central 
Ra~lway, Bombay VT. 

•• 
~J.. Chairman, Railway Recruitment Board (previously 

known as Railway service Commission), Bombay 
Central. 

iii. Divisional Railway Manager, Central Railway, 
Jaansi. 

• • • Respondents. 

31... Original App licat: : - n ? . 924 ~ 1992 

f;'.adhuwa l a Khare, W/ o _ ~ . . . . .5 ::-: ·;a st.e~va, R/o E:-.::= ~ . . 
243/8 , ~~o !;-;o;-:~h, !': z ;:~:, _ -. .:. - ~ i, 

• • • App ~ic cr: : . 

"' ';;..-,... , ,... . - - ~ -.. 

i. Uni on of India through General Manager, Central 
P.ailwa) , :; ... I .J..:l"f ·rr . 

\ 
~~\ ••••• 12/-

• _. .. _ 

I 

.I 
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ii. Chairman, Railwat Recruitment Board (Previously 
known as Railway service Commission), Bombay 
Central. 

• 

iii. Divisional Railway Manager, Central Railway, 
Jhansi. 

- - • • • Respondents • 

:=!;!~~1 Anplication no. 1072 of 1992 

Mohammad Israil, S/o Shri Mohd. Gani, R/o ward No. 2, 
near Railway Station Harpal~ur, Distt. Chhatarpur. 

• • • Ao~~icant. 

Versus 
• 

i. Union of lndia through General Manager, Central 
Railway, Bombay VT. 

ii. Chairman, Railway Recruitment Board (previously 
known as Railway Service Commission), Bombay 
Central. 

iii. Divisional Railway Manager, Central Railway, 
Jhansi. 

• • • Respondents. 

3t.y. Original Applic at ion no. 1073 of 1992. 

Jagdish Prasad Tewar i , S/o Shri Baij Nath Tiwari, R/o 
Village Sunrahi, Post Tindwari, Distt. Banda. 

i • 

• • 
ll.. 

• • • Applicant • 

versus 

~ni)n of Indi a t hr ough General Manager, Cent r a l 
Rai~ y , Bombay VT. 

Chairman, h 9i lway Recruitment 8o9rd 
knov.n as Ra1 l way service Commiss1on~ 
e"' . ... - - l - · - \.· c 

( Qrevious ly 
l3omba y 

iii. Divisi ona l Railway Manager, Central Rai~~ay, 
Jhansi. 

- . ••• ne s pon:Jer: -:s. 

35. Ori~ir.al APp licati on no. 1074 of 1992 

el:ay .... ?-7 SW :! :-' 1;- ~>-:a!'ma , 3/ o Shri u.s. Sha::' 'T'.a , R/o 72 , 
Nand Dv.•a:r , C.1.:lkul, Mathtrra. ( U.P.) 

.. 
• 

• • , .;ppl i :;a --t . 

\ 

?~~· ... 13/ -

II 

• 

--•-----------
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\t!rsus 

:t. union of India through General Manager, Central 
Railway, Bombay VT. 

ii. Chairman, Railway Recruitment Board (previously 
known as Railway Service Commission), Bombay 
Central. 

iii. Divisional Railway ~Manager, Central Railw•y, 
Jhansi. -

••• Respondents. 

36. Original Application no. 1075 of 1992. 

Mohd. Aslam Khan, Slo Shri Mohd. Yusuf ~han, Rio 114, 
Mewatipura, Jhansi. 

i. 

• • • Applicant. 

~rsus 

Union of India through General Manager, Central 
Railway, Bombay VT. 

ii. The secretary, Railway Recruitment Board ( previo­
us ly known as Railway service Commission) , Bombay 
Central. · 

iii• Divisional Rai lway Manager, Central Rai:W ay, 
Jhansi. 

••• Respondents • 

3Y. Original Application no. 1076 of 1992. 

Bharat Bhus han, S/ o Shri Keshav Das• Rl o Poonch, Moth, 
Distt. Jhansi . 

i. 

• • • App lie ant. 

VeJSJs 

Union of India through Genera l Manager, Central 
Ra ilway, Bombay VT. 

ii. ChaiJ rr.an, Railway Recr uitrrent Board (previously 
known as Railway Service Commission), Bombay 
- .=.-•--1 ._, _ -- c. • 

• • • . --• ..&.. ..... Di ,..; .. ~or . .:. , •• <J - • . ...,.. _ P.ai lway Manager, r ... .. , 
_eJ , ~o.L c .&. Railwa y, 

~~--------------------------------:·~·~·~R~e~sp onde nts . 
Or igi nal Applicati on no. 1077 of 199 2. 

A~Lvk K.um •. r Verma , S/o Shri R.s. \ 'C:.,.. r 2 , R/o 1. ')3 , P rr: r-i 
.. - ~ L-. ~ .., J t' l n ·, ; 
• -- · ; ~- . c' >- • 

... 
• 

I 

.. 
• 

--·--~~----~-

r 
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versus 

i. Union of India through General Manager, Central 
Railway, Bombay VT· 

ii. 

iii. 

Chair.an, Railway Recruitment Board (previously 
known as Railway Service Commission), Bombay 
Central. 

• 

Divisional Railway Manager, Central Railway, 
Jhc;nsi. 

\ 

••• Respondents • 

. 
3f. Original Application no. 1078 of 1992 

Shakil Ahmad Hasmi, Slo Shri w.A. Hasmi, Rio Devganpura, 
Post Panwari, Distt. Hamirpur. (U.P.). 

i. 

• • • Applicant • 

Versus 

union of India through General Manager, Central 
Railway, Bombay VT • 

ii. Chairman, Railway Recruitment Board (previously 
known as Railway service Commission), Bombay 
Central. · 

iii. Di visiona 1 Railway Manager, Central Rai., ay, 
Jhansi. 

• •• Respondents • 

~. Original Application no. 1081 of 1992. 

Vi j ay Kumar Dwivedi, sl o Shri C .s. Dwivedi, Rl o Village 
Takali {Hastam) P.O. Hastam, Via Khurhand Station, 
Dis t t . B nd a • 

a 
• • • Applicant 

versus 

i. Union of India through Ge neral Manager, Central 
Railway , Bombay VT. 

ii. Chairman Rai lway Recruitment Board (previously 
known as Railway Service Commission), Bomba y 
Centra 1. 

iii. Divisional Railway Manager, Central Railway, Jhansi. 

• • • Respondents. 

4~ . Cri~ ir.al App lication no. 1083 of 1992 

..; r-- ja { :~L ·: ' r ht ~t ava , S/o Shri .A . e . L.Srivastava, P/o 
' , L· - • • • r J'- n i .,J._ - - 1 • • ~ - • f' -1. l "" \,..- .. '- ! lo.. . ~ d , . J t3. 5 • 

\ 
, , \ App lie an'\. • 

~\. . . . 1~ ·1-

l# 

• 

' 
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' 

i 

'l 
., 
I 

• 



" 

. . 

• 

• 

-

' 

II 1!:: I I 

versus 

i. Union of India through General Manager, Bombay Vf • 

ii. Chairman, Railway Recruitment Board (previously 
known as Railway Service Commission), Bombay 
Central. 

• • 

iii. Divisional Railway Manager, Central Railway, Jhansi. 
, 

-- ••• Respondents. 

4~ Orlyindl Application no. 1395 of 1992 

Vinod Kumar R. Shrotiya, S/o Shri Raja Ram, R/ o M· Lal Ganj 
Rampur, Jhansi. 

• • • Applicant. 

Versus . 

i. Union of India through General Manager, Central 
Railway, Bombay VT. 

• • 
l.l.. Chairman, Railway SeiVice Commission( now known as 

Railway Recruitment Board), Sombay Central. 

iii. Divisional Railway Manager, Central Railway, Jhansi. 

• • • Respondents • 

4j. Or i gina l App lication no. 614 of 1993. 

Ajit Kumar Srivastava. S/f. Shri K.B.l. Srivastava, R/o 
902 Kal yani, D Civil lioes, Unnao. 

• • • App lie ant • 

versus 

i. Union of India through General Manager, Central 
Railway, Bombay VT • 

• 
ii. Chairman, Railway Recruitaent Board, Bombay Central, 

Bombay. 

iii . Divis i onal Railway Manager, c e nt ra l Railwa y, Jhansi. 

• • • Re s ponde nts • 

4~. Original Application no. 1060 of 1993. 

Anand Kumar Sharma, S/ o Shri B.S. Sharma , Rio (C/o) Shri 
G.D. Mi shra, Pratap Ganj pura, J agdalpur, Distt. Bastra. 

• • • Appli cant • 

Versus 

I 
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I • 

Railway, Bombay VT. ... L .. . 

. ii. Chairman, Railway >·Recruitment Board, ( Bombay Ce.ntral 
Bombay. 

iii. Divisional Railway Manager, Central Railway, Jhansi•' 

• • • Respondents • 

Original Application no. 1465 of 1993 . , 

Sanjiv Kumar Tiwari, 5/o Shri R.N. Tiwari, R/o Gandhi Nagar · 
Kc~ch, nistrict Jalaun. 

••• Applicant • 

Versus 

i. union of India through General Manager, Central 
Railway, Bombay VT. 

ii. Chairman, Railway Recruitment Boand, Bombay Central, 
Bombay. 

I 

iii. Divisional Railway Manager, Central Railway, Jhansi. 

• • • Respondents • 

~. original Application no. 20 of 1994 

Arvind Srivastava, S/o Awadh Behari Lal Srivastava, R/o 
307, C.P. Mission Compund, Jhansi. 

• • • App lie ant. 

Versus 
\ 

i. Union of India through Secretary, Railway Board , 
Ministry of Railway, New Delhi. 

ii. General Ma nage r, Central Railwa y, Bombay VT. -
iii. Chairman, Railway Recruitment Board, Bombay Central 

Bombay. 

• • • Re sp onde nts. 

4'!1. Origina l Applic at i on no . 70 of 1~94 

Promod Srivastava, S/o Shri S.S. Srivastava, R/o 157, 
Chaturyana, Jhansi. 

Versus 

- - . . . . ~plic a nt. 

i. Uni on of India t hr ough General N1ana'de r, Cent r al 
Hailway, Bombay VT. 

.· i . -. Chairman, Ra i ' way n cr ui t rn9nt 
E -~ ~ - y p 

.., ,~ • .-..· a • 
Bear d, Bo:-rbay Ce ntr a l, 

I 
I 
I 

\ ~ ~ ••••• 17/-
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• 

• 



• 

' 

II 11 II 

iii. Divisional Railway Manager, Central Railway, Jhaosi. 

• • • Respondents. 

41• Original Application no. «>2 of 1994 

Lala Ram, slo Shr~ Kashi Ram
1 

R/o 487/3, Near .Junior 
High Scnool, J Nai ~asti Jhans • 

--. 
Applicant • ••• 

• 

~rsus 

i. Union of India through Secretary Railway Board, 
Ministry of Railway, New Delhi. 

I 

ii. General Manager, Central Rail•ay, Bombay VT. 

iii. Chairman, Railway Recruitment Board, Bombay Central 
Bombay. 

• • • Respondents. 

4$. Original Application no. 413 of 1994. 

Mahendra Kumar. A~nihotri, Slo Shri Bhogi Ram Agnihotri, R/o 
422, Station Road, Lalitpur. 

• • • Applicant. 

versus 

i. Uni on of India through sec:etory, Railway Board, :.: 
Ministry of Railways, New Delhi. 

ii. General Manager, Central Railway, Bombay VT, 

iii. Chairman, Railway Recruitment Board, Bombay Central, 
Bombay. 

• • • Respondents • 

Or i ginal App lic ation no. 488 of 1994. 

surjl Kurn~r Bhatnagar, S/o Shri K.B. Bhatnagar , R/o ne ar 
R .E. Co loDy, Civil Lines, Lalitpur. 

••• 
Co unse 1 for the applicant Shri R.K. Nigam. ·· 

versus 

Applicant 
.J.. I f •,.. • 

i. Unior- of India through Secre tary, Railway Board, 
Ministry of Railways, New Delhi. 

ii . Genera l Manage r, Central Roi lway , Bomba y VT. 

iji . Chairman, Ra i lway Re cn:i,..r-e nt 8 'lc..rd , Eo:r. J:-~-;~ C" . nt r al . 
B:J:~b ~>' · 

•• • 
Counse l f or the Respondents Shr i A.v. Srivastava . 

) r • • , • .18/­
t 

{ 
I 

l 
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Original Application no. 141 of 1988 

Km. Indra Singh, , D/o Late Shri Chanpan Si~gh, R/o 536, 
Nanak Ganj, Sipri Bazar, Jhansi, 

• • • Applicant • 

Counsel for the applicant. ShriAlok Dava 

Versus 

i. T l-.- ''-: - - -.e: T-..s,. .... ~h ... "'""'h +ho r.ono'Y'::al U::an.::an~'r 'It: UII.&..VII V.&. ...... """ .... \.11 ·""··- ...,..,.~·· _. •• - ..__ • • __ -- · · ·-· · -~ - - . 

Central Railway, Bombay VT, 
• • l.l.. Railway Serivce Commission, Bombay. 

• • • Respondents • 
' 

Counsel for the Respondents. Shri H.P. Ghakorvorty 
Shri v.K, Goel. 

i 

0 R DE R (Re~eryed) 

,J4STICE 8 .C(. §AKSENA. V ,C, 
. . 

These 50 o,As involve almost identical questions of 

, 
.. (._ .. 

fact and law. They are, therefore being decided by a common 

order!. 
\ 

2·. The brief facts are that ~n tfii &lployraent Notice Nor. 

~80/81 was issued by the Railway Racruitaent Board Bomb•~ 

This Board was previously known as Railway service COmmissien~ 
0.Yl"''" l1~~ ~ 

In the s~id Employment Notice ,various non-tlchincal categories, 
;.. 

category No~ 25 had been indic~ted for the post of Pr•bationary 

Asstt. Station Masters•, The applicants state that they hai 

applied in response of the said Employment Notice for the said 

post viz Category No:. 25. ~ey were called t~ appear at the 

· written tt:st held on 21·.6 .1981. They were also shown as 

successful at the written test and were called to appear at 

an intervi ew 'k<ls:k held on 3 1·.3 .1982 at Bhopal or other 

centres .. T~ .., ~ "" ;, '-f -~ - +<t !, .. ~" "' .... . - · - ~ ~- +h - t ... ,.,( ... . .,.._ · -- "" . -- "-- .. ......... -:..... s~:!)sequo 't'\ t 1 y 

\~ct · •.. p l 9 
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they were asked to attend the psycholegical test held in the 

office of the Responient No~2 at Churchgate, BG•bay on 12~.82~ 
' '~ . 

the f urtber c.se 6f the eppllcents "that thereafter a notice 

was displayed at. the netlce board o~ the S.spondeat No\.2 

ind1cet1ng that ••• 1Awst1gat1ens are in process and after . 
cc-uletion of the 1nvestiaat1ens the results w!ll be decl•~•d . ~ 

. 
and the appointment erders wUl be 1$sued fer lllllicb equal 

nuaber• of posts were being reserwd!. 1be applkenta stated . . 

that .. t}e llade representation en on 11!.11.88 .tlicb oet De 

r~sponse~ 
. ~~~~ 

In the •eant~e it appears thatLthe candidates 3. 
' 

filed 0\s lhder Section 19 of the A.T. Act before the Bc•bay 

Bench and the said O~s were decided by an erder dated 14.2~91 
. 

The applicants have also made reference to decision by this . . 

Benc;:h of the Tribl6aal viz;(i) O.A. Nor. 936 of 1987 

Smt·. Raj Kunari Sharma Vs~ Ulion of India decided on 15.~;.91 

(ii) O.A. No·. 318 of 1989 Rajesh Kunar Shivhare and <ks Vsf. 

Uhion of India decided on 30.9~1991\ 

The applicants further ·case is that after the 

said judgments the applicants approached the office of the 

Respondent not.2 to bestow the same benefits arising out of 

the said j udgments to the applicants but he was told t hat 

he should also bring such a direction from the Tribunal. The 

applicant further contend that no inquiry had been conducted 

in the matter and at any rate the applicants have not been 

allowed to participate in the process of inquiry'• Their 

f urt he r case is that a11 b the entire examination has not been . 
can c 9!! :.. .: r.c Jl- 0 appl")lntmen t order s havE- been is,; ·.1erl a nd 2. 

., 

~~ 

I 
I 

J • 
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circular has alse been issued on the s•• aubject on ~·.lf.90i. .. 
-. Tbe Respondent net.2 bas filed • written stataent in 

alaoat all the O.Aa~ ThereSA t.be plea!the O.As being berne& br 
Wider 

lillita~ien as proridetl il!l Sect_ie 21 eJ t.be A.t .Act baa •••• 

t 

raised'- ~t. baa been atatecl that ••. _far •• the appll~nt• are - J· 
~~ncerned: the final aelec\ien ef thh Category ~~ 25 ••-

f 1nali .. tl during Dec•ber 1986 and the n4a1 . of the applicanta 

do not find place in tbe final panel 1as~tl, as they had 

not secure4 adeq\IAte aarks to qualifY'• 1be O.Aa were filed 

in the year 1992·. A further plea taken in tbe coWtter effie 

vit is that the cause of actien on _the a,.sis of which tbe O.As 
I 

are being f Ued aannot be said to MW eccurred within the 

territerial jurisdiction of this Tribl.Wlal·. 1be fllployaent 

Notice was is sua.& by the Respondent Not.2, the off ic. of .tlich . . 

is at Boal~y. The further plea taken is that the place of 

stay of the applicant would not determinejl the jurisdiction 

to file the O.A. It has also been pleaded that the orders 

issued by the CAT Boabay Bench or Allahabad ~ncb does not 

afford a fresh cause of action and the O.As are barred by 

time ·. It has been pleaded by the respondent no.2 that the 

said circular has no connection with the present petition. 

It was meant for fixation of seniority of selected candidat~s 
'} 

and since the petitioner ~s not qualified fo= final se l ect ion 

he has no cla 1m for appointment. No rejoinder affidavit 

appears to have been filed in any of the O.As. 

we have heard the learned counsel for the 

port i es. 
d~cl~ 

7 c We may first r~\_the prel iminary objections with 

j '- ... ... .... .. :. J ~he l:.a in ':.a int..!:: .:.1 tty C'f t r :!. ~ 0 J... on t.n~ ~.!. v u.ad 
I 
\ 
~h-. •• • p21 
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. 
of want of territorial j urisdiction•. Admittedly, the . , 

&nployment Notice was issued by the Railway Recruit.ent 

result was requ~ed to be declared by 

sought the relief of • cit of •nd•ua to be issued to 'the 

respondents ~. issue tba eppotnt.e~t order in feYDur ~f ~A 

e~ppllcant within a tJae bo\RI paried in conaonanc. wit.b the 

j ud~nt of this Tribt.llal 1n a.A•. No«. 318 of 1989 elated 
- . ~cl 

30.9.l99lt. since the respondent .not.2 is 'outside territo-

rial j~ictien of the TribW\al ev1de~tly such • directien 

~nnot be issued to the respondent no~. The provisions 
(.tA) · 

of Art'• 226 "~the Constitution of India will _not goven the 

s itutient. The territorial j uri_adietien of the Allahabad 

Bench of the Tribl.Wlal has been laid down. ill section 19 (l) 

of A. T. Act p~ovides that : 

• subject to the other provisions of this 

Act, a person aggrieved by any order 

pertaining to any 11atter within the 

jurisdiction of the Tribunal •ay make 

an application to the Tribunal for the 

redressal of his grievance•." 

Thus for the purposes of aain~inabUity of the O.A. the 

sine quq,non is that kk« it se~k redressal aga i nst any order 

i~X pertaining to any matter within the jurisdiction of this 

Tribunal,kvidently since the Railway Recruitment Board 
• 

Bombay, respondent no~2 was competent tc d~c!:~~ the result 
lcc.J-~ 

end it being ' ••~outside the territorial jurisdiction of 
' B tt:.~ I tht5 e nllh of ~. 1 rib\.1'\al the applicants cannot s~ek 

~E'\~ v~ ~ 
re-~re-!-r.c.l of ~-= grievance w~~ of not being q iven an·/ 

~~ 
e:. f C' : r, •·· ~--· ~.. oroer by respon:ent no.2 • In ex :or c i4e cf 

under Sub Sec. 
po11.e r s conferred wts/{1 } of Section 18 A.T. Act the Centra l 

" ( ' -
"'" · I.-
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Govt. has issued a notification laying do¥11\ the jurisdictien 

of the various Benc.~os o~ the Tribl.Wlal'• In respect of tne 

Allahabad Bench w1.e .ft. 11.111.8~ the territorial jurisdiction 

• us indicated in the not if 1cat~n dated lt.9t.88 .tlich •• 

• 

published 1n t)'e. Ga~tte of India Extraorillinary dated lt.9e.&8 
. -

at Pg-. 1 is • state ef U.P. (excluding 12 4laUict.s aentiontttl 
• • 

\l'lder sl._ no:-.4 under the juritdictien of the Luc:know Bench 

w .e .ft. l~~el •.91). Tbe final list has also been shown to have 

are satisfied that for .ant of territorial jurisdiction tb~a 

Bench of the TribWlal cannot take cognizance of· these O.As• 

e. 1e aay now proceed to consider the plea of the 

O.A being barred by l~itation which has bee~ raised on behalf 

of the respondent no'.2·. The selee~ion was ude . in 1982 and 

When cert•1n discrepencies was fomd ·inquiries were held and 

on completition of the inquiry the final selection list was 

issued in De cember 1986. The O.As have been filed in 199!: 

Clearly t he O.As are barred by limitation as provided under 

section 21 of the A.T, Act·. The learned counsel for the • · 
• 

applicant suanitted that similar matters were taken \4' for 

consideration by the B~bay Bench of the Tribunal as also by 

t his Bench of the Tribunal and the decision by th i s Bench oj 
.l 

the ribuna l in the aforesaid ~s wer~ r endered in September 

1991 while the dec~sion .bv the Bombay Bench of the TribL~l 

It is fairly well settled that a de cision of a 

court or Tribunal does not afford ... !'resh c a us e of a ction•. -I r-" 
~ question of l aw wh ich came to t e dec i.d~d could very well 

\-..\ \:c.":'\.~ 
ha VO l:.. .. ~· tl ~~.:!~ l:.y tr.s cr pl ~ t. : '1~. \•: it t-·.!.rt rl) p j' f> l Hi~ d 1 jn l."a-.. ,... ' 

L(. , ~.~, .... 

t i on . H.;sv ing f a iled t o d o so they cannot be peru.ll t cc,_u·.ct 

\ 
r: ' 
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the decision by the 1ribunal &a ether case 
• 

fresh cause of action~ The case law on the question has been 

considered by the Madras Bench of the Tribw.al 1n • case 

rep.,rted in 1994(28) ATC 810 A.I.P.E.U Class III VaL Uai.on ef 

India and tk'a. WI are in reapectful •F••••nt wlth tbe wlew . 

are barred by limitation~ 

!0• we My now proceetl t.o analyse cerb 1n declalena 

vite:= ~t the bar. 'lbe Bc.bay Bench of the Tribwual vide ita 

j ud90ent dated 14·.2·.91 had obaex v.d tpt •oat ef the applicants 

were not declared selected ~cause they baw ebtalnecl leas 
. 

than 150 •arks lhe Bench in its decisien rendered on 14•.2•91 
I 

)'nO.yl\!a ~~ 
t 1 a held that the cut# off .._ arbitrazt&Je as it a !AI dowa 

certain qualifying aarks in excess of 35" e,.n though 

sufficient n~er of persona were not voing to join 'the 

services alld even those whe hatl secured less than 1=-0 urka 

had to be appointed to f Ul the available vacancies which 

were advertised ./~ta in directions -re viven to the respo- 1 

tiJ I 
ndentsAto identify the actual number of vacancies in the S.ple-

yment Notice No. 2/81-82 and the vac.ncles in each category 

have to be further earmarked. This is for category no•.25•. 

(11~ The respondents shall further find out as to how many 

candidates, who appeared in the said examination, 

have been selected finally and given appointments 
Several 

sm.tta• other directions were also given which would not be 

relevant for our purposes. Except to note that in c<apliance 

wl'th tha directions given in the said order the High Power I 

Committee gave its report. Thereafter • contempt petition was J 

file• and in the contempt ~etition Bombay Bench passed an order 
1 '-

de t c•d 6~.1·:>.91 d irectir·~ t li~t a Jl those applicants who have 
\ 
\ 
p,_l-. 
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secured 1~ or more aarka out of 300 shall be ~~-~d te have 

been recaumended for Category No~~ and the General Managers 

. 
Whether these applicants can new be granted appeln~Bta 

in the va cancles tllbicb • have lndicatu , within tao ••ntu 
,., 

fr• the date .£ rece ~t ef the orderf. 

11. The respondents thereafter filed civil appeals Do~ 

1821-31/1994. and the Hen 1bl• S~r•• Court •1d• ita judga~ 

delivered on 29~9~994 .. t aside the order .date~ 6~~93 

passed. by the S.bay Bench of the lrib\.l'lal~ It did not find 
I 

I 

• 

any arbitrariness in the c~ eff marks .nich . .ere also adopted 

by the High Power Committee~ Thereafter ce~in other 

petitions were fUed before the Bcabay Bench. thelleatU.ng 
• 

O.A •s 280/91'. the 14 O.As were decided by a ·c•II"On jud91tent 

dated 1 '.2 .95 and they were dismissed on the grot6ad of liJii­

tation as also on merits'. 

12. The learned counsel for the respondents has also 

placed for our consideration a decision rendered by the 

Jabalpur Bench in O.A. 400/88 decided on 6t.2:.95·. The ~ 
wtlt-. 

Bench took the view that~the decisions in appeals by the 

Hon 'ble Supreme Court through its j udgnent dated 29 i.9!.94'. i 
the matter ha s come to an end and dismissed the ~ holding tl~ 

the applicant~ was no~ entitled to any relief\ 

13·. These O.As have Ha to suffer the s•e fate:. They 

are barred by limitation. not maintainable befere this Bench 

and even on merits no case for interference is made out. 

Al l th~ O~s are therefore dismissed. No orders as to cost s 
1 ( \ 

.. . , 

- -·\~I 
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